(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)

FORM A
PUBLIC ANNOUNCEMENT

Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/s. ETHNIC SPICES PRIVATE LIMITED

(b) Details of authorized representatives
are available at:

RELEVANT PARTICULARS
1. Name of corporate debtor M/s. ETHNIC SPICES PRIVATE LIMITED
2 Date of incorporation of corporate debtor 23/03/2005
3. Authority under which corporate debtor is | RoC-Vijayawada
incorporated / registered
4. Corporate Identity No. / Limited Liability | U45200AP2005SPTC045698
Identification No. of corporate debtor
3. Address of the registered office and principal office (if | 6-23-6/B, JAYA TOWERS 5/4, ARUNDELPET
any) of corporate debtor GUNTUR AP 522002 IN
6. Insolvency commencement date in respect of | 23-12-2021 (Date of order of Hon’ble NCLT for
corporate debtor commencement of CIRP)
7. Estimated date of closure of Insolvency Resolution | 21-06-2022 (from 23-12-2021)
Process
8. Name and registration number of the Insolvency | Kasi Srinivas
Professional acting as Interim Resolution Professional
IBBI/IPA-003/IPA-ICAI-N-00237/2019 -2020/12840
% Addrfiss. and e-m.all G ?he Interim Resolution 1-2-37/4B, Flat No 4B, Jains Bhavani Residency, St
Professional, as registered with the Board
No 3, Kakatiya Nagar, Habsiguda, Hyderabad-500007.
E-Mail: Srinivaskashyap111080@gmail.com
10. | Address and e-mail to be used for correspondence with | Flat No 104, Kavuri Supreme Enclave, Kavuri Hills,
the Interim Resolution Professional Hyderabad-500033, Telangana.
E-Mail: cirp.ethnicspices@gmail.com
11. | Last date for submission of claims 06-01-2022 (14 days from the date of receipt of order by
IRP)
12. | Classes of creditors, if any, under clause (b) of sub- | Not Applicable (as observed till date)
section (6A) of section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals identified to act as | Not Applicable
Authorised Representative of creditors in a class
(Three names for each class)
14, (a) Relevant Forms and Weblink: https://www.ibbi.gov.in/home/downloads

Physical Address: Not Applicable

Notice is hereby given that the National Company Law Tribunal Amaravati has ordered the commencement of Corporate Insolvency

Resolution Process of M/s. ETHNIC SPICES PRIVATE LIMITED
on 23-12-2021.

The creditors of M/s. ETHNIC SPICES PRIVATE LIMITED, are hereby called upon to submit their claims with proof on or

before 06-01-2022 to the Interim Resolution Professional at the address mentioned against entry No: 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims with

proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
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Date: 24-12-2p21, Place Hyderabad.




FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Ban Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FORTHE ATTENTION OF THE CREDITORS OF Mis.ETHNIC SPICES PRIVATE I.II'I'E?

RELEVANT PARTICULARS
1. Name of Comorate Detfe WMis. ETHNIC SPICES PRIVATE LIMITED
2.| Dake of Incorporation Of Corporate Debior 2032005
3| Aushonty Under Which Comorate Deblor s RoCVjayawada
Inoorporated | Registered
4] Corporale ideniity No. Limied Lishiliy L5 2004P05 PTOM3698
Idendfication No.of oorporzle debtor
5.| Addwessof the Registered Oficeand Prindpal 6-2368. JAYATOWERS 54, ARUNDELPET
Ofice ff any) of Corporate Debine GUNTUR AP 522002 N

6.| Insaheny commencement datein spectof Coporate Debhor| - 2312-A1 (Date forder of Horibe NCLT orcommencementof CIRP

7.4 Esimaid date of cosure ofinschvency resobiion procesy  2H06-2022 (from 2312:2021)

8. Name and registration number of the Kas Srinivas
insohency professional aciing as interim| BBIPANRPALCAN 002372019 -202N12840
resolufion professional

9| Address and e-mal of the ntedm resoluion] 1-2-37M8, Flat No 48, Jains Bhaweni Residency, St
professional, as reg Board | No3 KakafyaMagar, Habsguda, Hyderabad S00007.

E-Mait Sinivaskashyap1 11080@gmailcom

10/ Address and e-mail to be used for FIalNoIN Kmn&lmeﬁlmml(amn}ﬁls
comespondence wifh the interim Hyderabad 500033, Tel:
resolution Professional EMail: up#mpuﬁgml.ccn

11} Lastdate for submission of daims 0601202 (14 days fromthe date of receipt of ardiar by IRP)

12} Classes of creditoss, if any, under dause (b} MotApplicable (as cbserved il date)
of subsection BA} of secion 21, ascertaned
by the inferim resolufon professional

13] Names of Insdvendy Professonals iderffed 1 Not Applicatie

a ciass (Three names for each cass)

14/ (3) Reevant Foms and Vheblinic: htfps:1\ww w.ibbi gor.n home down loads
(b) Detais of auhorzed represertaties are avalable: | Physical Adiress: NotApgicatle

Notice is tnrdrygmﬂmtmNaiondenpany Law Tribunal Amaravad has ordered thg
futonP f W's. ETHNIC SPICESPRIVA

LIMITED on 23-12-2021.

The creditors of M/s. ETHNIC SPICES PRIVATE LIMITED, are hereby caled upon tosubmit
caims with proof on or before 06-01-2022 o the Interim Resolution Professional at the addresy
mentioned againstentry No: 10.
The financial creditors shall submit their claims with proof by electronic means ondy. All othef
Mo-smaysmmmeda-nsww\proofnpusw by postor by electronicmeans.

ffalse or misk g proofs of claims hall attractpenaities.
Date 24-12-2021, Kasi Srinivas
Place: Hyderabad Interim Resolution Professional
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